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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNALPRINCIPAL

BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 32 of 2025

IN THE MATTER OF:

Public Action Committee& Ors. o ...Petitioners
Versus

State of Punjab& Ors. - , ...Respondents

REPLY BY WAY OF AFFIDAVIT OF RAJESH KUMAR, PFS, DIVISIONAL
FOREST OFFICER, LUDHIANA, PUNJAB (RESPONDENT NO.4) ON
BEHALF OF RESPONDENT NO. 3 AND 4

RESPECTFULLY SHOWETH:

I, the above-named deponent do hereby solemnly affirm and declare as under:-
1. That I am presently holding the charge of Divisional Forest Officer, Ludhiana.

2. That I have been authorized by Prihcipal' Chief Conservator of Forests (HoFF),
Punjab to file this affidavit before this Hon’ble Tribunal.

3. That I am fully conversant with the facts of the case and competent to swear this

affidavit.

4. PRELIMINARY OBJECTIONS-

a) That as per the schedule given in Punjab Govt. Notification 1122-Ft-58/1195
dated 03 May 1958 all land along on either side of P.W.D. (Irrigation Branch)
canals and canal roads including main canals, branches, distributaries, minors,
escapes and bunds and also other land of that department transferred to Forest
department for management Were declared to be “Protected Forests”. .

b) That the project of concrete lining of slopes of Sirhind canal from RD No.
183500-195000 both sides was started by the Department of Water Resources
without taking prior permission of Department of Forests and Wildlife
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Preservation under Van Suraksha evamSamvarshan Adhiniyam-1980. During
the concretisation of Sirhind Canal’s slopes, no permanent structure was
established/made within forest area.

That during the concretisation of Sirhind Canal’s slopes, 113 trees standing
along the canal were illegally axed and the roots of the trees have been exposed
by illegally digging/displacement of the soil by the contractors and workers
working for the above project under the supervision of Punjab Water Resources
Department. Punjab Water Resources Department has not taken
NOC/Permission from Forest Department for the cutting of these trees and the
digging of soil. Thus, Forest department has taken action for the violations
under Indian Forest Act, 1927 by timely issuing various damage reports against
the offenders and for which notices have already been issued for taking further
action. ' _

That with regard to the installation of batching plants, it is submitted that Forest
Department has issued the notice to Sub Divisional Officer, Mechanical Sub-
division Ropar and Sub Divisional Officer, Doraha, Sub Division (S5.C) on
07.01.2025 and to Executive Engineer, Ropar Canal and Ground water
Division, Roopnagar on 08.01.2025 to immediately remove the installation of
illegally cement concrete batching plants, cement, sand, huts, open water tanks
etc. within the forest land and not to use the forest land without getting the
prior permission of Forest Department. Apart from this, the Forest department
has also written to SHO, Police Station, Doraha to investigate the matter and to
take necessary action against the offenders. Furthermore, the Executive
Engineer was asked again on 13.61.2025 for the above mentioned matter and to
appear before Divisional Forest Officer Ludhiana on 17.01.2025 to submit the
arding above violations. Executive Engineer had appeared before the

reply reg
Divisional Forest Officer, Ludhiana and submitted the reply regarding above

violations on 17/01/2025 and mentioned the offender for the above violation
against whom the action is supposed to be taken by the forest department. After
this the Forest department, as per law, had taken action against the violator and

issued a Damage report regarding breaking of forest land by installing

machines/plants and dumping of material against the said violator. That The

Executive Engineer on 23.01.2025 has submitted that removal of all illegally

installed batching plants has been started.
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5. PARAWISE REPLY:-
1. That the content of the Para No. 1 is the matter of record.
II. That the content of the Para No. 2 is the matter of record.
I11.

>“’\/

That with regard to the contents of Para No. 3, it is submitted that the
project of concrete lining of slopes of Sirhind canal from RD No. 183500-
195000 both sides was started by the Department of Water Resources. That
as per the schedule given in Punjab Govt. Notification 1122-Ft-58/1195
dated 03 May 1958 all land: along on either side of P.W.D. (lrrigation
Branch) canals and canal -roads including main canals, branches,
distributaries, minors, escapes and bunds and also other land of that
department transferred to Forest department for management were declared
to be “Protected Forests”. A copy of the notification is attached herewith as
Annexure-R-1. Thus, the land along the Sirhind canal from RD No.
183500-195000 both sides is also “Protected Forest”.

That it is submitted that the Department of Water Resources has not taken
prior NOC/permission from Forest Department under Van Suraksha Evam
Samvardhan Adhiniyam-1980, to undertake the work in the adjoining
forest area to the Sirhind c.‘anal. ‘During the concretization of Sirhind
Canal’s slopes, the trees standing along the canal were illegally axed by the
contractors and workers working for the above project under the
supervision of Punjab Water Resources Department. It is also pertinent to
mention here that permission for Environment clearance (EC) and
Environment Impact Assessment (EIA) is concerned Department of

Science, Technology and Environment, not by Department of Forests and

" Wildlife Preservation, Punjab.

IV(a). That in reply to the para 4(i) of the petitions fact in detail it is submitted that

in the RD No. 190000-192000 and RD No. 192000-193000, on the right
side of Sirhind canal, the roots of the trees have be_en exposed by
digging/displacement of the soil for which the Forest department has issued
Damage Report against the vic?lators vide DR No. 853647 dated
03/01/2025 (for RD No. 190000-192000 R/S) and DR No. 853648 dated

03/01/2025 (for RD No. 1 92000-193000 R/S).
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(b).That in reply to the para 4(ii),(iii),(iv)&(vi) it is submitted that Forest

Department has issued the notice to SDO, Mechanical Sub-division Ropar
and SDO Doraha, Sub Division (S.C) vide its letter no 619-D dated
07.01.2025 and to Executive Engineer, Ropar Canal and Ground water
Division, Roopnagar vide letter no 628-D dated 08.01.2025 to
immediately remove the installation of illegally cement concrete batching
plants, stacked cement, sand, huts, open water tanks etc. within the forest
land and not to use the forest land without getting the prior permission of
Forest Department. The Copy of the letter no. 619-D dated 07.01.2025 and
letter no 628-D dated 08.01.2025 are annexed herewith as Annexure R-2
(Colly). Apart from this, the Forest department vide its letter no. 629-D
dated 09-01-2025, has written to SHO, Police Station, Doraha to
investigate the matter of illegal cutting of trees, illegal digging of forest
land and to stop installation and removal of cement concrete batching
plants, cement, sand, huts, open water tanks etc. from the forest land as per
law and to take necessary aciion against the offenders. The Copy of the

letter no. 629-D dated 09-01-2025is annexed herewith as Annexure R-3.

Executive Engineer, Ropar Canal and Ground water Division, Roopnagar
was asked vide letter no 646-D dated 13.01.2025 to immediately remove
the installation of illegally cement concrete batching plants, cement, sand,
huts, open water tanks etc. within the forest land and to appear before
Divisional Forest Officer, Ludhiana on dated 17/01/2025 to submit the
reply regarding above violations. The Copy of the letter no 646-D dated
13.01.2025is annexed herewith as Annexure R-4. The Executive Engineer,
Ropar Canal and Ground Water Division, Roopnagar had appeared before
the Divisional Forest Officer, Ludhiana to submit the reply regarding above
violations and submitted vide his letter No. 500-02/13-W dated 17/01/2025
that the cement concrete batching plant has been installed by Sh. Vijay
Kumar S/o Sh. Dev R/o Ramnagar‘ colony, Mukerian. The concerned was
asked to install the plant and .the site was also shown on the spot but he
installed the plant in emply space near the canal... if any action is to be
taken by the concerned department, it should be done on Sh. Vijay Kumar.
The Copy of the letter no. 500-02/13-W dated 17/01/2025 is annexed

herewith as Annexure R-5.
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Thereafter, Department of Forests and Wildlife Preservation, had taken
action against the violator as per law and issued Damage report regarding
breaking of forest land by installing machines/plants and dumping of
material against the said violator vide DR No. 853652 dated 17.01.2025.
That Executive Engineer, Ropar Canal and Ground water Division,
Roopnagar vide letter no. 710-13 dated 23.01.2025 has submitted that
- removal of all illegally installed batching plants has been started. The Copy

of the letter no. 710-13 dated 23.01.2025 is annexed herewith as Annexure
R-6.

(c). That in reply to the para 4(v) the answering department, had issued various
Damage reports against the various-offenders vide its DR No. 853644 dated
01/01/2025, DR No. 853645 dated 01/01/2025, DR No. 853646 dated
02/01/2025, DR No. 853650 dated 10/01/2025, DR No. 853651 dated
10/01/2025, DR No. 853653 dated 18/01/2025 and DR No. 853654 dated

18/01/2025 totalling of 113 tfees. The detail of illegal felling is annexed
herewith as Annexure R-7.

(d). That in reply to the para 4(vii), Cobra snake was found nowhere on spot
during inspection.

V. That the contents of the Para No. 5 are the matter of record.
VL. That the contents of the Para No. 6 are the matter of record.

VII. That with regard to the contents of Para No. 7, the reply has already been
explained in para no. 4 above.

VIIL That the contents of the reply given in the para no. 4 above, should be
considered as a reply to para no. 8 as well. It is pertinent to mention here that
with regard to killing of rat snakes at location as mentioned in petition’s para
no..8(ii), it is under the jurisdiction of Wildlife Division, Phillaur. In this

s regard the Divisional Forest Office, Ludhiana vide its letter No. 11815 dated
SRS IX. 17.01.2025 has written to Divisional Forest officer (Wildlife), Phillaur to
/ investigate and to take approprie'ite acfion against the offenders as per law. In
response to the above Divisional Forest Officer (Wildlife), Phillaur vide letter
no. 63 dated 02.04.2025 has submitted the necropsy report with conclusion:




Exact cause of death could not be ascertained from necropsy.
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Although mutilation due to accidental/infection/trauma could have resulted
into the death of the snake.”

The Copy of the letter no. 63 dated 02.04.2025 necropsy report is annexed
herewith as Annexure R-8 '

IX. That in reply to the Para No. 9, it is submitted that Forest Department has taken
prompt and timely action agaiqst the offenders, therefore it is incorrect &

vehemently denied that Respondent no. 4 kept silent or that action taken was a
eyewash. '

That it is wrong and denied that the Respondent No. 5 has installed the
batching plant in forest area in active connivance with the Respondent No. 4.
The department had already taken action as per law as already mentioned in

Para No. 9 and foregoing paras of reply.

XI. That the Department of Water Resources has not taken prior NOC/permission
from Forest Department to undertake the work in the adjoining forest area

adjoining Sirhind canal. Rest of para is matter of record.

XIL It is wrong and denied that the Forest department has failed to protect the
forest area from such illicit act and has kept silent on the issue. The
department had already taken action as per law as already mentioned in Para

No. 09 and foregoing paras of réply. '

Keeping in view of the above, it is most humbly and respectfully prayed that
the application filed by the applicants may kindly be dismissed in the interest of

X
DEPOXENT
Rajesh Kdmar,PFS,

Divisional Forest Officer,
Ludhiana, Punjab.

(Respodent No.4)
On behalf of Respondent No.3 and 4

justice.
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VERIFICATION

Verified that the contents of the reply by way of affidavit from Para No.1 to §

and para no I to XII of parawise reply are true and correct to the best of my knowledge
and nothing has been concealed therein.

o
PONENT
Rajesh Kumar,PFS,
Divisional Forest Officer,
Ludhiana, Punjab.
: (Respodent No.4)
On behalf of Respondent No.3 and 4
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True Translation fl;om Punjabi to English

Notice
Government of Punjab
Department of Forest and Wildlife Protection,
Dept. Forest Range Officer, Doraha
SirhindCanal, Doraha.
Email ID-frodoraha@gmail.com

No. 619-D A Dated 07-01-2025
To,

Sub-Divisional Officer
Mechanical Sub Division, Robar
and Sub-Divisional Officer

Doraha sub-division, Doraha S.N.

You are informed by sending a notice that you have RMC on SirhindCanal.
Plants have been illegally occupied by placing gravel and sand. Of which NOC from
concerned forest department. not taken Therefore, in case of violation by you, the Department
of Forestry will issue a notice under Indian Forest' Act 1972 Sec 32,33,66-A and Section 186
of IPC 1980, Section 354 (obstructing government work), 425 (damaging government
property), 411 (deliberately occupyiné government property despite knowing it), Section of
Forest Conservation Act 1980 -2 and the order of the Hon'ble Supreme Court dated 12-12-

1996 has been grossly violated. This section 411 is non-bailable, the punishment of which
can be 3 years or heavy fine or both.

If you want to submit any evidence of NOC/document/court order etc.
regarding this unauthorized illegal occupatidn then you can submit the document/clarification
in person at Forest Range Office Doraha within 03 days from the issue of this notice. If you
do not submit any explanation or documents to the office of the undersigned within the time
limit, criminal proceedings against you will be conducted separately in the court. Under this,
you can be fined heavily and imprisoned for 2 to 3 years or both.

Sd/-
Forest Range Officer,
Doraha
/ -—
fue  TTeamalaton

Supe?r’fePndent

Ludhiana&rest Division
Ludhiana

-3~
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, ’I-‘r.u_e—Translation' from Punjabi to English .

Notice
. Government of Punjab
Department of Forests and Wildlife Preservation,
, Office: Forest Range Officer, Doraha
‘ : . Sirhind Cannl Doralm.

]Jmmll])-frodornln@gmall corﬁ SR g ¢

% (f o

No.628D ., i L FUUT Dater os/ouzoz;
St i
}

_ ..
o —— . = —y e
- )

EH b A0 '.r.“.:.'. rots -r'

|
l .
I

“The Executive Engineer, - ot A ]
o Ropar Canal and Ground Water Division,

Roopnagar R ;

You are' mformed by sendmg a notice that durmg the ongoing project work of
the fmgatlon department illegal digging of soil -has been done on the foreft department's
premises, machmery, gravel, sand etc. material-has been. placed:in the forest- department's
area and trees/plants havé‘been damaged: Meanwhile, the roots of ‘the trees have also been
exposed due to illegal digging of the soil, which can cause heavy damage to the trees. In this
regard, NOC from the Forest Department has not been taken by you. Which is a violation of
the Forest Department’s IFA 1927, 1PC ‘Section 425 (darmaging’ govem nent-property),
Sec ion 411 (dellberate encroahment of govemmenf property), Forest Consen)atlon Act 1980 -
Sec fon 2 and the orders of the Hon‘ble Supreme Court dated 12-12 1996. ] °l

ot

0 I | you want ‘to submut any. ev:dence of any NOC/documents etcl regarding this
: unauthonzed illegal .land breakmg, eneroahment and damage to trees/plants, then you can

* submit the documents/clarification at this office thhm 03 days from the i issug of this notice.

JIn this regard,"thé forest department is. mvestlgatmg/ doing inquiry and taking approprlate
-action, but still the property-of the-forest department is being heavily damage Therefore, it -
'is written to you that the damage caused to the government property of the Fo st Department
sh uld be compensated according to the rules after investigating the saxd matter and the forest
l of the Forest Department should not be used under the said. prOJect without the prior
apﬂroval of the Forest Department in the future. In case of non-eompliance u}\der the above,
the) criminal case ‘will be conducted in the honofable couirt, Under this there ay be a. heavy

f‘ ne or xmprisonment of 02 to 03 years or both y . 'i A ‘(,., i
J .‘ e '.;.g e . '.,:._ Vs & s o B IR ot Sd/_ 'E'H ," ;
L RAREEE RO 7 -Forest Range Officer
: i Rt e 9 Doraha, '
e L l
' v
‘ [E R e~ and\glim

«Superintendent !

i = . Ludhiana Forest Division | r
: i : . Ludhiana®
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:True Translation from Punlabr to 'Enghsh‘ =
DR, =w o gaE
Government of Pun Jﬂb
Department.of Forests:and Wildlife Preservation,
Office: Forest Range Officer, Doraha
Sirhind Canal, Doraha,

..« EmaildD-frodoraha@gmail.com

oY R S—

i
|

625

i L V.

No.629-D . . | Dated 09-012(
Wtshe =y St d o e 0 0
The Station House Off icer, i
Pollce Statlon, Doraha, = ' ‘ -t
'...; T AL B R T 51 LRdu T 13 A , ! ‘ : *s
Sub: chardmg illegal land.breaking and damage to ti‘e’es/planJ’s on the land of
P forest dep'\rtmentabove SlrllindCanaI. b R A
. @ Sil«.’ y y SRR I LIE bt T8 -L-‘f::’ Arte et ,
: ' ' Regardmg the above matter, 1t has béen reported by the conc med employees

that during the ongoing pro_)ect work of the irrigation Department regarding concretization of
canal from:the railway crossing to Gurthalli Bridge on the Sirhind Canal, ;il egal excavation
ofsoil has been done att the Forest Department land, machines, gravel, sand Have procured in
thepremises of forest department and trees/plants have been damaged. Mea while, the roots
the trees have also been exposed due to illegal digging of the soil, Wwhich may cause

e da}'nage 1o the trees, which is a violation of the IFA 1927 of the Forest Department and. due
- action is being taken by the Forest Department under the Act. Therefore, it i requested you
toLplease take proper legal action after conducting a complete investigation/inquiry in this

ard so that government property can be saved from being damaged. This office can be . .

cobtacted on mobile number 8198081888 for inquiry regarding the said. }

Sd/-
Forest Range. Ofll cer
’ : DorahaiNo:. 629-3121-D
Dated 09/01/2025 - 4%
A copy thereof to the following:
O‘ 1. Divisional Forest Officer, Ludhrana for Information-and furthernecessary action,

2. It is ‘written to, Sh.Abhrshek Sharma, Forest Guard, 1/C DordhaBeat, that'he|should contact
the Station Polrce Officer, Police Station Doraha on a personal level and in !orm this office

about the action taken after réceiving the letter o1

| . : Fa S -k
. I‘orcstRnnge Of] cer
: Doraha -
Round stamp of Police station e - ; g5
| . . i S
| = . A
T e “Trandtm ;f/,
2. ot

Su;%a’ent
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AIfde goms, Bavar |
"Email ID= frodoraha@g‘ mail.com
£96-D frt_13/o/)2025

&g W3 ITES TSI HST,

S aquA\?ﬁ I .
%fgﬁr\- . Complaint agalnst Executlve Engineer Sh. ‘Daman Singh .( M: 98155-7861(J).
5 5 f t Punjab ( Sirhind
Concerened SDOs & Junior Engineer of.Water Resources Department Pun
canal Feeder- alsb Known as Nelon Canal) as well.as unknown Private Contractors .

TIBN- reET Ua ARMens <8 Yug 38 firarfeg w3 fer ee3d &7
&7 628-31 08-01-2025 &t BarawasT <l R . sl
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e : — 15—

Cn Government of Punjab
| 5 - Departmentof Forests and Wildlife Preservatlon,
8 Office: Forest Range Officer, Doraha,

|
i : !
il X . .« . .» Sirhind Canal, Doralia; .. .- ... g
. H |

|

|

|

H

True Translation from Punijabi to English b
|

|

- Email ID-frodoraha@gmiail.com.,..

R )
" e .+ 0 e S

- —

| Roopnagar.

';Su!.ijcltt: Complamt agnmst Executive I]ngmeer Sh. Daman ‘Smgh (M98155- '

! 78610). Concerned SDOs & Junior Engineer of Water Resources
Department Punjab (Sirhind Canal Feeder- also Known as Nelon Canal), .
- as well as unknownPrivate Contractors.

'RefcrEnce' Complaint received fromMattewara Sutlej PackAssoci tion and in

t 1 i contmuatlon of this ofﬁce S notlce No 628-D dated 08-01-2 25.

| .. Regarding the above matter and reference, you were mforme by- sendmg a
notlcj through this office's letter number 628-D dated 08-01-2025 that dun g the ongoing
t work of the irrigation department, illegal digging of soil has-been ‘done on the forest
depai:ent‘s premises, machinery, gravel, sand.gtc. material has- been. place in the forest
department’s area andtrees/plants have been damaged Meanwhlle,,the roots of the trees have
also been exposed due to illegal, dlggmg of the.sonl, :which can.cause heavy damage to the

regardmg this unauthorized illegal land breaking, encroachment and- damage o trees/plants,

of this notice. But you have not yet 2submitted any “evidence regar mg the said

NOC/document etc. nor have you sent your explanatlon In'this regard, you ar agam written .

to ap?ear at the office of Divisional Forest Officer-Ludhiana on 17-01-2025 t 10.00 am to
tipresent your case. » e

. trees and it was written that if you want to submit any ‘evidence of NOC/ ocuments efc,
" then gou can submit the documents/clarification at this office within 03 days om the issue

er ver ¥y Bieeghe BYT oS ’ T Sdi~
or. § W JERE I‘orest R'mge Ofﬁ er
e Doraha.

|
No.G#D | Dated 13012025 .
A copy of the same is sent to the Divisional Forest Off icef, Ludhlana for mformanon and
furth T necessary action,

t

' , Mioa Sd- |
I‘orcstRnnge Ofﬁc r
' B Doraha.

'—;\«L TMM\cHw

. ] . ;
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izt 17:01.2025

p\amt agamst Executlve Engmeer Sh: Daman Singh {Mob, No, 9815578610),

(S!T‘\‘Pd Canal Feeder also known as Neglon Candl) a5 well as unknowp
pri ate contractors.
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L True Translation from Punjabi to Thglish '

it ] :
No. 500-02/13-w . Dated 17-01-2025

| The Forest Range Ofﬁcer |

Doraha . . : ' ! '

S‘}tbje_ct:- Complmnt against Executive Dngmeer Sh.,. Daman Stngh (Mob.No.
b 9815578610), Concerned SDOs sind Junior I Engineer of Water Resources

t Department Punjab (Sirlind Canal Feeder also known': a3 Neelon Canal)
as well as.unknown private confractors.

A A
i Regarding the above subject the Sub DivisionalOfficer DorJthaSub Division
Qm'aha has reported through his Tetter No. 21-22,23 24/Srrhmd Canal dated| 16. 01.2025 and
Sub Divisional Officer Mechamcal Sub Division Ropar through his lettér{ No. 57/81rhmd
anal dated 16.01.2025 that the concerned contractors have given their explanation and told
thatthe mixed plant that has been installed in the lining of Sirhind canal was installed by Sh.
fjay Kumar son of Sh. Dev resident of Ram Nagar Colony Mukeria. The concerned was
ked to install the plant and the site was shown to him on the spot but he installed the plant
in an empty place near the canal in the thought of finishing the work quickly whilethe another
place was shown to hlm Now since there was no information regardmg this that NOC was
C} qurred from the Forest Department So It has been requested by the concem Ed contractor to
rgive the mistake made by him as this mis'take has not been done dehberatt ly. and he has
sured that he will close the plant and remove it xmmedrately and remove the goods lymg on '
tbe spot in 2-3 days. “Therefore, you are requested that if any action is to He taken by the
concerned department, then'it should be done on Sh Vrjay Kumar son of Sh.Devresidence of

Nagar Colony: Mukerta e A , v |
e 'l SN TV il-v_:-&_',-;.{ﬁ:,"-. :Sd[. L ( g ey * ‘
‘ : " Executive I:ngmeer
Ropar*Canal’ and Groundi ater Dnvxsxon ‘
Copy to

Water Resources Department lejnb

|

‘| | 18 Sub Dwxsxonal Ofﬁcer Doraha Sub. Dwxsron Dorahafor . mformaﬁ

l appropnate action.

l 2. Sub-Divisional Officer Mechamcal ‘Sub Division Roparfor mformatx n-and further
‘ . appropriate aet_lon_. ST it

xI wlot ‘-. l

] [
|
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. [ . o WPF et R s o s
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ﬂf_:-ﬂ- 23-01-2025

Bftmmeyy

Complaint Against Executive Engineer, Sh. Damandeep Singh M.no. 98155-78610

concerned SDO's and Junlor Englneers, of Water Resource Department Punjab |

Sirhind Canal also known as Neelon Canal ) as well as unknown. Private
Contractors :

U R EREg 1133 &53 119ue it 21-01-2025
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| & ’I‘rue Translatlon from Punjabi to English

“ No. 716 13 Dated 23-01-2{025

: :

0 l.
W The Divisional Forest Oﬁ'tcer, . e L

g ‘Ludhiana. & '
ub]ect' " Complaint Against Executive Dngmeer, Sh. Damund(Lep Singh M. No.
\ 98155-78610 concerned SDO's and Junior Engineers, ¢ f ‘Water Resource

Department Punjab ( SithindCanal. also known as Neelon Canal) as well

as unknown Private Contractors.
*leference : Your office letter number 11946 dated 21-01-2025°
Regarding the above subject and the letter under reference,|it is requested that
Sub Divisional Officer DorahaSub Division Dorahavide his letter No. 21-22,23,24/Sirhind
anal dated 16.01.2025 and Sub Divisional Officer Mechanical Sub IDiviL_ion Roparvide his

" letter No. 57/Sirhind Canal dated 16.01.2025 have reported that the coricemed contractors .

talled in the lining |
f Sirhind canal was installed by Sh. Vijay Kumar son of Sh. Dev resident of Ram Nagar |
' Colony Mukeria. The concerned was asked to install the plant and the site|was shown to him - 7

ave given their explanation-and told thatthe mixed plant that has been in

Pn the spot.but he installed the plant in an-empty place near the canalliin the thought of
finishing the work quickly whilethe another place was shown to him. Now|since there was no
nformation regardmg this that NOC 'was required from the Forest Department:So It has been
requested by the coricerned contractor to forgive the mistake made by him s this mistake has
mot been done deltberately Strict instructions hdve been issued by this offide to the concerned
& Entractors that ‘the damage caused due to concrete mix plants should be immediately

ctified, regarding, which the contractor has-given conﬁdence and the plants are being. |

K emoved on the spot (photos attached). -

, , Thts lS for your mformafxon and further-action. . AL
oz v Executive Engineer '
{

Ropar Canal and Ground|Water Division .

Water Resources Department Punjab

1. Forest Range Officer Doraha for information with regard to thelr letter Nd. 674-D date'd

2..Sub Divisional Officer Doraha Sub Dmsnon Dorahathat after clearingt]
) should be sent to the Divisional office. W ¥

13, Sub Divisional Officer Mechanical Sub Division Roparthat after- cleatmg the sites the
-|report should.be sent to the Divisional office, '

ne sites the report

-

b...',.' . S \rNL 'V;qm:_,\mw\
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7 "y
D.R. No. 853644 dated 01/01/2025
Illegal cutting of trees
SN | RD No. | Side | E.No. ~ Species Girth Class
(cm)
1 | 186-187 | R/S 464 Amaltas 132 IIA
2 R/S 466 - Drek 72 IV
3 |187-188 | R/S 11 Gular 138 ITIA
4 R/S 12 Mulberry 132 ITA
5 | 188-189 | R/S 13 Amaltas 115 111
6 R/S 14 Amaltas 85 1%
7 R/S 17 Amaltas 75 IV
8 R/S 18 Amaltas 65 IV
9 R/S 38 Mulberry 89 IV

ATTESTED COPY
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D.R. No. 853645 dated 01/01/2025
Illegal cutting of trees
SN | RD No. [ Side | E.No. Species Girth Class
(cm)
1 | 188-189 | R/S 39 Amaltas 90 111
2 R/S 88 Amaltas 148 IIA
3 R/S 116 Amaltas 118 111
4 R/S 126 Amaltas 70 IV
5 R/S 127 Amaltas 75 IV
6 R/S 128 Amaltas 98 111
7 R/S 185 - Drek 95 11T
8 R/S 231 Drek 115 111

ATTESTED COPY
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1 udhiana Forest Division
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D.R. No. 853646

dated 02/01/2025
Illegal cutting of trees
SN | RD No. | Side | E.No. Species Girth Class
| (cm)
1 | 189-190 | R/S 81 Eucalyptus 325 IB
2 R/S 86 Mulberry 70 IV
3 R/S 87 Kachnar 72 IV
4 R/S 88 Kikar 65 IV
5 | 193-194 | R/S 46 Drek 93 111
6 R/S 47 Drek 81 IV
7 R/S 48 Mulberry 93 111

ATTESTED COPY
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D.R. No. 853649 dated 07/01/2025
Damage of Young plants
R/D R/S No. of plants (2021-22) 282
| 191-192

ATTESTED COPY
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D.R. No. 853650 _dated 10/01/2025
Illegal cutting of trees
SN | RD No. | Side | E.No. Species Girth | Class
: (cm)
1 | 185-186 | R/S 25 Mulberry 124 IT1A
2 R/S 27 Jamun 75 IV
3 R/S 28 Jamun 77 IV
4 R/S 52 Mulberry 124 IIA
5 R/S 53 Mulberry 118 111
6 RS | 54 Mulberry 135 | 1A
7 R/S 65 Jamun 97 111
8 R/S 222 Sukhchain 60 IV
9 |191-192 | R/S 478 Eucalyptus 98 111

ATTESTED COPY
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D.R. No. 853651 dated 10/01/2025
Illegal cutting of trees
SN | RD No. | Side | E.No. Species Girth | Class

(cm)
1 | 191-192 | R/S 337 Willow 103 111
2 R/S 28 Eucalyptus 103 111
3 [193-194 | RIS | 112 Mulberry 62 IV
4 R/S 135 Eucalyptus 148 ITA
5 R/S 136 Eucalyptus 182 IA
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D.R. No. 853653

dated 18/01/2025

Illegal cutting of trees

SN RD No. Side E.No. .Species Girth Class
: (cm)
1 183-184 | L/S 14 Mulberry 149 TIA
2 L/S 15 Jamun 80 v
3 L/S 16 Eucalyptus 172 IIB
4 L/S 17 Mulberry 129 1A
5 L/S 18 Mulberry 102 111
6 184-185 | L/S 1 Drek 132 IT1A
7 L/S 2 Kikar 140 ITA
8 L/S 3 Mulberry 119 111
9 L/S 4 Shisham 80 A%
10 | 185-186 |L/S 1 Jal neem 296 IB
11 L/S 2 Mulberry 100 111
12 L/S 5 Mulberry 137 1A
13 L/S 6 Mulberry 128 IT1A
14 L/S 11 Mulberry 130 JITN
15 L/S 12 Mulberry 121 A
16 L/S 14 Mulberry 126 ITA
17 L/S 15 Mulberry 96 111
18 | 186-187 |L/S 16 Mulberry 149 A
19 L/S 17 Mulberry 92 111
20 L/S 19 Mulberry 104 111
21 L/S 20 Mulberry 96 111
22 L/S 2 Mulbetry 150 1IB
23 L/S 3 Mulberry 120 IIA
24 L/S 17 - Drek 103 I11
25 L/S 25 Mulberry 100 111
26 L/S 28 Jamun 115 111
27 | 187-188 |[L/S 1 Tun 70 IV
28 L/S 8 ‘Drek 105 111
29 L/S 13 Drek 112 111
30 | 188-189 | L/S 2 Eucalyptus 65 v
31 | 189-190 | L/S 37 Tun 102 111
32 | 190-191 |L/S 5 Eucalyptus 85 IV
33 | 192-193 | L/S 1 Eucalyptus 87 IV
34 L/S 3 Shisham 62 IAY
35 L/S 4 Shisham 60 v
36 L/S 5 Eucalyptus 62 v
37 L/S 6 Eucalyptus 70 v
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D.R. No. 853654

S dated 18/01/2025
' ega cuttingoﬁftrees
SN | RD No. | Side E.No. Species Girth Class
(cm)
1 184-185 | R/S 1 Lasura 112 I
2 R/S 2 Jamun 116 1l
3 R/S 4 Mulberry 132 ITA
4 R/S 22 . Tun, 98 111
5 R/S 23 Tun 97 I
6 R/S 24 Mulberry 102 111
7 R/S 25 Mulberry 126 IIA
8 R/S 27 Mulberry 102 111
9 R/S 28 Mesquite 107 111
10 R/S 29 Mulberry 146 IIA
11 R/S 30 Lasura 116 111
12 R/S 31 Tun 242 IB
13 R/S 65 Mulberry 104 11T
14 R/S 67 Mulberry 96 111
15 R/S 68 Jamun 108 11T
16 R/S 70 " Drek 92 111
17 R/S 71 Tun 135 ITA
18 R/S 72 Tun 96 11T
19 R/S 73 Tun 135 ITA
20 R/S 74 Tun 107 111
21 R/S 75 . Tun 118 III
22 R/S 79 Drek 97 111
23 R/S 80 Mulberry 92 11
24 R/S 119 Drek 104 111
25 R/S 129 Mulberry 162 1IB
26 R/S 133 Mulberry 135 IIA
27 R/S 136 Mulberry 109 111
28 R/S 163 Mulberry 114 11
29 R/S 164 Mulberry 124 1A
30 R/S 167 Mulberry 98 111
31 R/S 183 Drek 96 11T
32 R/S 244 Mulberry 215 IB
33 R/S 309 Mesquite 124 IIA
34 R/S 310 Pilkan 204 IA
35 R/S 312 Jamun 97 111
36 R/S 313 Mulberry 128 ITA
37 R/S 318 Mulberry 92 11T
38 R/S 323 Mulberry 122 1A
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True Translation from Punjabi to English l

Government of 'Punjab
Department of Forest and Wildlife Protection,

Office:- Forest Officer, Wildlife, Phillaur

| The Forest Division Officer, °

i . Ludhiana

a |
No. /Amla/ 63 Dated 02/04/2015

\ , .
S|ubject 3 Regarding getting information about a dead snake near Sirhind Canal.

Reference :  Your Letter No. 13759 Dated 04-03-2025
| o |
' Regarding the Subjection the Range Officer Wildlife Ludhiana has sent a -

réport vide letter No. 185-LDH dated 31.01.2025 to this office, a copy of V(hich is enclosed

and sent to you for further necessary action as per above letter.

; : : Forest Division Officer
| .

(Wildlife) Division,

Phillaur

| : ; “Ywe /W*“
Superiﬁ%(ent

Ludhiana Forest Division
Ludhiana@®—
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|

i \ True Translation f;'om Punjabi to English |

Government of Punjab '

Department of Forest and Wildlife Protection

Office: Forest Range Ofﬁger (Wildlife Range), Ludhiana.

0,
The Forest Division Officer,
Department of Wildlife,
\ Phillaur.
\ No. 185 LDH Dated : 31-01-2025
Silbject g Regarding vgetting information about a dead_snake near SirhindCanal.
Dated : Your letter No: 6088 Dated: 30/01/2025

| Regarding the abbve subject and reference dated 17/1/2025 Forest Range
Olfﬁcer Doraha throﬁgh his letter No. 664-D dated 16/01/2025 informed this office that a
dead snake has been reported near SirhindCanal (attached). Taking immedthe action on the
information, the undersigned assigned the duty of Mr. Gurinder Singh Forest Guard and Mr.
Shalu Sharma Forest Guard to report immediately at the opportunity. Mr. Gurinder Singh
Fo\‘rest Guard and Mr. Shalu S_harina Forest Guard have reported (attached) that a half body of

a (}ead snake has been found on the spot, the photographs of which are attached. In this
reglard, the undersigned vide this office letter No. 176-LDH dated 17/01/2025 was written to -
thel Head Police Officer, Doraha for action. The Head Police Officer, Doraha, wrote to the
Deputy Director, Animal Husbandry Department to conduct a post-mortem of the snake and
ascertain the cause of death. A post-morterﬁ' of the snake was conducted by a panel of three
veterinary doctdrs (attached). According to the post mortem report conducted by a panel of
veterinary doctors, the exact cause of death of the snake could not be ascert

ined. After the

post mortem, the snake along with all its parts is sent to the police and Burned in attendance.

Complete report to you for information and further necessary action.
Forest Range Officer,
5 g . : Wildlife Range,

\ Ludhiana.

|

\ .

l\ | Super%ent
l

Ludhiana Forest Division
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True Translation from Punjabi to Enzlfsh

Government of Punjab
Forest and Wildlife Conservation Department, Punjab
Office Fore§t Range Officer,

DorahaSirhindCanal, Doraha.

E-mail ID-frodoraha@gmail.com
| No. 664-D .-Date(i' 16-01-2025
,
The Forést Range Officer
Wildlife Range, Ludhiana.
Subject :- Regarcjing getting information about a dead snaké near SirhindCanal.

wrijtten to you that the concerned staff under you should take the trouble to
matter and take appropriate action.

- Regarding the above subjeci, you. are informed that information has been
received regardihg'the discovery of a dead snake near the Sirhind Canal.

Attached:- Photographs.

No.

Ac
furt!

Forest Offxcér,
Doraha.
Dated
opy of the same is éent to the Divisional Forest Officer, Ludhiana for in
her necessary action. '
- Forest Ofﬁcgr,
7 Doraha.

——-—V(u\t. .’Vm\ww

Superin%t

‘ Ludhiana Forest Division
Ludhiana

investigate the
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Tr

: Kk
ue Translation from Punjabi to English
o, . |

The Forest Range Officer

Wildlife Range, Ludhiana,

Subject :

SirhindKanal Road regarding getting the information about the dead.

Reference :Forest Range Officer Doraha's letter No. 664 D Dated 16-01-2025

L Regarding the said reference of the above subject, the duty of investi gating the dead
snak

€ near SirhindKanalNear Railway Gate C, Doraha. As per your order op Dated 17-01-
ZOLS see the spot at SirhindKanal Near Railway Fatak( Do

raha ). According tp the occasion,
We found dead Snake during the investigation, whose half

dead body is lying on the spot,
the| photo of which is attached to you. According to the o

ccasion, the exadt cause of the
snake's death is not being known and no information has been received
culprit, s

fle

regarding the
0 the police should be bothered to look for the culprit. Efforts should be made to
case against them under the Wildlife Protection Act 1972 Amendment 2022

Forest Range Officer

‘Wildlife Range, Lu hiana,

‘
|
\ . ”;YNQ /‘:“‘MM

1 , _
\ Superiritendent -
i

Ludhiana Forest Division |
Ludhiana ©_




To,

| .
Subject : The post-mortem of the dead snake (half body) near SirhindKana

200

True Translation from Punjabi to English |

No. 179 LDH

I
. ; |
Dated 18-01-2025 |

To,

. Wildlife Range

|
\ TheForest Range Officer  ,Deputy Director ]
| ' Animal Husbandry Department, !

i

Ludhiana Ludhiana

railway gate Doraha. 1

Regarding the above subject, Forest Range Officer Doraha Ludhiana through letter
No. §6¢D dated 16-01-2025 was informed that a dead snake was re

ported near
SarhzlndKanal (report is attached) while acting on it, the half body of a dead snLke was seen

on the spot by the wildlife team of Ludhiana which was informed by this ofﬁcE
176-Ludhi dated Head office dated 17-01-2025 was given to Dorahaji, on whi

s letter No.

ch half of the

dead snake's body has been taken intg possession by him. Please kindly do the fost mortem

of the half of the snake's body so that the exact cause of death of the animal can be known.

Forest Range Officer

Wildlife Range

‘ - Ludhiana

|
|
|
i
|

|
Supe%ent !

Ludhiana Forest Division |
Ludhiana® — [
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True Transla'tiofl from Punjabi to English

To,
The Forest Range Officer

Wildlife Range

\ Ludhiana

Subject: - Dispose of half body of dead snake near Sirhind Canal near Railway Gate
Doraha.

R/Sit C ;

Regarding the above subject, 1etter'No. 179 Ldh Dated 18-01-2025 was written to
the Animal Husbandry Department to conduct a post—morte‘m of the half body of the dead
snake. During the post-mortem, | and sub-inspector Sukhveer Singh from the Police

Department were present. After the post-mortem, the half body of the animal (snake) was

burnt aloné with all the organs in the presence of the following officials and employees.
(1) Gurinder Singh V.G.

(2) SLLkhveer Singh Sub Inspector.Doraha |

(3) Surjit Singh Daily Employee

Your trust

Dated 20-01-2025 _ Gurinder Singh V.G.

I/C Khanna beat

Q’—Y 0y T Vrraws \<Hisv

% !
Superimfenaent |

Ludhiana Forest Division
Ludhiana ®_




Name of Institution

202 43—

TRUE TYPED COPY

POSTMO_RTEM_REPORT
(Not for Vetted Legal Purpose)

: CVH Doraha,' Payal, Ludhiana.

Reference no. of _Requisition: Forest Range Officer, Wildlife Range, Ldh. Letter no. 179-Ldh dated

18.01.2025 of SVO Payal's order no. 25 dated 10.01.2025.

Date & Time of Postmortem (Necropsy): 18.01.2025; 3.15 Pm approx.

Place of Necropsy

Necropsy Performed b

Description of Carcass

: CVH Doraha
Receipt of case as 18.01.2025 2.45 Pm approx.
: Dr. Prabal Gautom, VO, CVH Doraha
: Dr. Jaskaran Singh,VO, CVH Sehoura
: Dr. Gaurav Chadha, VO, CVH Ghudani Kalan
: Species —Snake'

Sex - Could not be ascertained

Body Condition & External findings- Body presented is soiled & mutilated from mid abdomen,

Buccal & Coaxial cavity:

Coelomic Cavity :

Other Observation:

Conclusion:

Veterinary Officer
Incharge CVH, Doraha,

Ludhiana.

measuring total 41 inches. (Head to end) The Carcass smells of putrefication.
No laceration seen in length of body.

The buccal cavity shows clotted blood due to hemorrhages, fangs seem
intact, Eyes seem putrefied.

Heart seems relatively in large and shows clotted blood.

Tracheal looks normal no exudates found. ™

Liver shows hemerrhage.

Intestine seems putrefied and there is a loss of structural integrity of organs.
Sex Could not be determined due to mutilation of the posterior end of snake.

There were general haemorrhages and putrefaction sec. in the body through
out the coelomic cavity.

Exact cause of death could not be ascertained from Necropsy

Although, mutilation due to accidental/infection/Trauma could have resulted
into death of snake.

Veterinary Offlcer . Veterinary Officer
Incharge CVH, Sehaura Incharge CVH, Doraha,

(Teh. Payal, Ludhiana) Frue 'E]ﬂeq'. Ghudani Kalan, Ludhiana.

Superintendent
Ludhiana Forest Division
Ludhiana
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